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REPORT OF JUTE YARN AND JUTE TWwINS

(QuaLITY CONTROL AND  INSPECTIONS)

RuULEs, 1982, REVIEWS ON AND ANNUAL

REPORT OF HINDUSTAN DIAMOND COMPANY

Ltp., BoMBAY FOR 1981-82 AND WooOL

RESEARCH ASSOCIATION,  THANE, FOR
1981-82 ETC.

THE MINISTER OF STATE IN THE
MINISTRY OF COMMERCE (SHRI
SHIVRAJ V. PATIL): I beg to lay
on the Table:

(1) A copy of the Export of Jute Yarn
and Jute Twines (Quality Control and In-
gpection) Rules, 1982 (Hindi and English
versions) published in Notification No.
S.0. 3619 in Gazette of India dated the
23rd October, 1982 under sub-section (3)
of section 17 of the Export (Quality Con-
trol and Inspection) Act, 1963.

[Placed in Library. See No. LT-5640/
82].

(2) A copy each of the following papers
(Hindi and English versions) :—

(i) Annual Report of the Hindustan
Diamond Company Limited, Bombay,
for the year 1981-82 along with Audi-
ted Accounts,

(ii)) Review by the Governinent om
the working of the Hindustan Diamond
company Limited, Bombay, for the year
1981-82.

[Placed in Library. See No. LT—5641/

82].

(3) (i) Annual Report (Hindi and
Finglish versions) of the Wool Research
Atsociation, Thane, for the year 1981-82
along with Audited Accounts.

(ii) Review (Hindi and Englizh ver-
fions) by the Government on the working
of the Wool Research Association, Thane,
for the year 1981-82.

[Placed in Library. See No. LT-5641/
82].

(4) A statement (Hindi and English
versions) (i) correcting the reply given on
9 July, 1982 to Unstarred Question No.
216 by Shri Rajesh Pilot Regarding emp-
loyment of trained apprentices in MMTC
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and (ii) giving reasons for delay in cor-
recting the reply.

[Placed in Library. See No. LT-5643/
82].
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MR. SPEAKER: No, no. Not allow-
ed. T have got it discussed only a few
days back and you cannot force it on the
House daily. ....No, no. You cannot

thurst it on the House.

SHRI DHANIK LAL MANDAL: Sir,
I am not forcing at all. ...I am not
thrusting at all. | am only requesting.
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***Expunged as ordered by the Chair.



335 PLT

I ANT © FE ARAT @
T OF AT IR |

Thir is utterly impossible. I allowed
a discussion and #till you are forcing me.
It is impomsible.

SHRI DHANIK LAL MAMDAL: 1
am nog forcing you, Sir.

AW W ¢ s Afawawm
g 2, T AA Tz AT

T T fam qRATH ¢ FA)-
FAT HqAY A A7 oA gE frar fFw
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REPIRT OF SECOND PRESS | OMMISSION
VorimMes I & 1T AND MFEMORANDUM OF
ACTION TAKEN ON THii REPORT.

THE MINISTER OF STATF OF THI
MINISTRY OF IMFORYATION AXD
BROADI{"ASTING (SHRI ™. K. P.
SALVE): 1 beg to lay on thz Table a
copy each of the following papers (Hindi
and English versions) under sub-section
(4) of section 3 of the Commissions of
Inquiry Act. 1952:—

(1) Report of the Second Press
Commission Volumes I & II.

(2) Memorandum of Action taken
on the Report.
[Placed in Library. Scc ™o. LT-5644/
82].

ETATEMENT OoN THi Octss PoLiy.

THE MINISTER OF STATE IN THE
DEPARTME&TS OF SCIENCE AMD
TECHMOLOGY, ELELTRONICS, OC-
EAN DEVELOPMENT AXD THE
DEPARTMENT OF MO%-COMVEN-
TIONAL ENERGY SOURCES IN THE
MINISTRY OF ENERGY (SHRI
C. P. N. 5INGH): [ beg to lay on the
Table a statement (Rindi and English
versions) on th: ‘Ocean Policy.’

[Placed in Library. %ce No. LT-5645/
82).
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REVIEW ON AND ABHNUAL REPORT OF
INDIAN O1L CORPORATION LTD, BoMahy
FOR 1981-82.

THE MINISTER OF STATE IN THE
MINISTRY OF EXERGY (SHRI DAL-
BIR SINGH): I beg to lay on the Table
a copy each of the following papers
(Hindi and English versions) under #ub-
section ‘(1) of mection 619A of the Com-
panies  Act, 1956:—

(1) Review by the Government on
the working of the Indian Oil
Corporation  Limited, Bombay,
for the year 19E1-82.

(2) Annual Report of the Indian
Oil Corporation Limited. Bom-
bay  for the year 1981-82 along
with Audited Accounts and the
comment; of the Comptroller
and Auditor General thereon.

[Placed in Library. Sce Wo.
LT-5646/82).

REVIEW 0% AmD  ANNUAL REPORT OF

PriGi Toous  Ltp. SECUNDERABAD FOR

1981-82, Misura  Diitu  Micam L.

HyDERABAD FiiR 14#81-82, BHARAT EARTH

MewiRs  LTD.  BAmGLLORE FOrR 1981-H2

AND BuaraT FiFrmR®ics Ltp.  FoOR
1981-82.

THE DEPUTY MINISTER I THI
MI®ISTRY OF DEFEXIF (SHRI K. P.
5I%GH DEO): 1 beg to lay on the Table
a copy each of the following papers
(Hindi and English versions) undir wuh
section (1) of maction 6194 of th: Com-
panies Act, 1956:—

(1) (i) A #tatement regarding Re-
view by the Government on the work-
ing of the Praga Tools Limited,
Seundrabad, for the ysar 1981-82.

(ii) Annual Report of the Praga
Tools Limited, Sccundrabad, for the
year 1981-82 along with #Audited
Accounts and the commenta of the
Comptroller and Auditor General there-
on.

[Placed in Library. See ™o. LT-5649/
2).

(2) (i) A statement regarding Re-
view by the Govarnment on the work-



